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Delhi Legislative Assembly
Second Report of Private Member’s Bill & Resolutions

Meeting of Committee on Private Member’s Bill & Resolutions held on
Friday 4t December 2009 at Old Secretariat, Delhi-54.

|
Private Members Resolutions:

The Committee was informed that F iday, 11th December 2009 has been
allocated for the Private Members Bill & Resolutions.

Balloting for the same was concluded on 27% November 2009 and
following 13 resolutions have been selected for the discussion on 1lth
December 2009 on the basis of the recommendation of the Committee on
Private Members Bills 8& Resolutions.

Sl. Name of Text of Resolution
No. Member
1. Shri Kulwant Rana This House resolves to stop adulteration ¥f Milk, Food
articles, Medicines, and all eatables in Delhi and to
make strict penalties for this purpose.
2.  Shri Sahab Singh This House|resolves that keeping in view the inflation
Chauhan and utility of MLAs fund for appropriate Development of
Shri O.P.Babber the Constituenties, MLAs fund be increased from Two
cores to Five crores.
3.  Shri Karan Singh This House resolves that all multiple authorities be

Tanwar borught under the control of Delhi Government with
Shri Sahab Singh  immediate eff¢ct and Delhi should be granted full
Chauhan statehood.

Private Member’s Bill: The Committee was informed that no notices of Private
Member’s Bill have been received till 27th November 2009.

The Committee authorized Shri Rajesh Jain and in his presence Shri
O.P.Babber to present to Report to the House.

(Dr. stri)

Delhi Chariman

4th December, 2009 Committee on Private Member’s
i Bills & Resolutions



